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DISCUSSION ON THE WORKING OF 

THE MINISTRY OF EXTERNAL AF- 

FAIRS—Contd. 

THE      VICE-CHAIRMAN (SHRI 

SATYA PRAKASH MALAVIYA): Now, 

we revert to the diseussion on the working 

of the Ministry of External Affairs. Prof. 

Sourendra   Bhattacharjee. 

PROF. SOURENDRA BHATTA- 

CHARJEE (West Bengal); Sir, so far as 

our foreign policy is concerned, it is diffi- 

cult to have just one preception regarding 

the entire gamut of it. In the diseussion 

at this stage perhaps all the aspects of 

the foreign policy with all its subtlety and 

niceties and their scrutiny cannot be dis- 

cussed. I will concentrate on a few aspects 

over which much diseussion has already 

taken place. As for example, Sino-Indian 

policy. It was good of the Prime Minister 

to visit People's Republic of China over- 

riding, perhaps, any objection on account 

of the pending border issues. Those were 

raised to the effect that the visit should 

not take place. That the visit did take 

place was no doubt good. But apart from 

the visit what actual improvement has 

come about? Even after the visit instead 

of some well-defind improvement in our 

mutual relationship, some treaty in cul- 

tural or commercial fields, the real issue 

over which the two great countries of 

Asia had serious divergence has not been 

touched. It may be said that such negotia- 

tions are very delicate matters and have 

t0 be tackled very delicately and cannot 

be spelt out even on the floor of Parlia- 

ment. Even granting that, there must be 

some indication that substantive issues 

between the two countries are being sought 

to be solved without allowing a stalemate 

to continue which may at any time erupt 

into something worse depending on who 

is in responsibility where. The relations 

between these two countries are very im- 

portant. 

As for our current, perhaps I may be 

excused if I use the term which is mild 

"dispute" between our country and Nepal, 

it is openly said that in our Press and 

foreign Press also that Nepal's dealings 

with China particularly purchase of some 

missiles from China was responsible for 

our present stiff attitude towards Nepal. 

To me, it seems if such an attitude is real- 

ly there, perhaps, that won't be proper, I 

am not sure. Sometimes some inexplica- 

able actions even on our part have given 

some credence to such points. In our 

country definitely we won't like any parti- 

cular country to dictate to us from where 

we should purchase our military hard- 

ware.  If the  USA  says  that  you  cannot 
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get it from the USSR or if the USSR 

says that you cannot get from the USA, 

it may not be acceptable to us. That will 

be against our national interest. We should 

be our own masters and free to take our 

own decision. In this connection, about 

our sudden deterioration in relations or 

sudden problems in our relationship with 

Nepal, a country with which we have age- 

old relations, we had a very good neigh- 

bourly relations, special relationships. 

Why do we not try our best to restore 

those relations? Even if it becomes our 

lot to fall foul of all our neighbours, 

Bangladesh or Pakistan, we have no rea- 

son to fall foul of Nepal. Nepal is a 

country which is culturally tied to us 

from ancient times so to say. When their 

democratic movement was going on, our 

national movement and Nepal's democra- 

tic movement were tied up together. Many 

great names in our national struggle used 

to be associated notwithstanding objec- 

tions to it. In this background therefore 

my appeal would be that our relations 

with Nepal should be restored. Regarding 

Sri Lanka also, there is every reason to 

take a fresh look into our policy there. 

The IPKF even though it is to enforce 

peace, it still seems to be an army on a 

alien land, not just to help them. Their 

leadership or all of them do not accept 

it like that. Whether we have created 

more problems in trying to solve Sri Lanka 

problem is something which should be 

given a serious thought. Thank you. 

THE LINISTER OF EXTERNAL 

AFFAIRS (SHRI p. V. NARASIMHA 

RAO): Sir, I am grateful to you for these 

few minutes you are giving to me. (In- 

terruptions), 

THE      VICE-CHAIRMAN (SHRI 
SATYA   PRAKASH   MALAVIYA):   He 

wants to say something. Reply will      be 

afterwards. 

SHRI P. V. NARASIMHA RAO: This 

debate has become rather a perforated 

a broken one, just being resumed and 

again broken and my reply is already 

under the grave threat of postponement 

to Tuesday. I submit to the wish of the 

House. But there is one matter which    I 

External Affairs 

consider is of great urgency because in 

I respect of Nepal, we find ourselves in a 

constantly evolving situation. So, I would 

like, with your permission, Sir, to go on 

record in this House, without waiting for 

the next three- or four days to say the 

same thing I would like to go on record 

to tell this House what the Government 

of India stands for, in a sense the opera- 

tive portion which I think is important 

and which needs to be noted so that we 

steer clear of any distortions or misinter- 

pretations during the next three or four 

days. Sir, whatever has been the spate of 

statements and the variety of the statement 

that has emnated from the Nepalese side, 

I can say that on many occasions, they 

have said that they are happy with the 

Indo-Nepal treaty of 1950. So far as we 

are concerned, we have always stood by 

it and we have never asked for any change 

in the treaty. What we have said is that 

over the years, the working of the treary 

has been rather lopsided and therefore 

what I have to say to this House, with all 

respect, is that i- would be clear from this 

common ground that .both the countries 

could, with profit, go into the working of 

the treaty with a view to ensuring its im- 

plementation in letter and spirit. India is 

ready and willing for this as well as' to dis- 

cuss the whole gamut of relations 'between 

the two countries. I would like to go on 

record in respect of this very vital, im- 

portant stand of the Government of India, 

at this moment, Sir. About the general 

points raised in the debate, I shall have 

the occasion to deal with them on Tues- 

day. Thank you. 

SHRI ATAL     BIHARI     VAJPAYEE 

(Madhya Pradesh): The statement is all 

right. But what happens in the meantime? 

If the treaty has to be considered and the 

entire gamut of relationship is to be taken 

into consideration, that will take time. 

But the situation needs some remedial 

measures now. The hon. Minister has not 

given  any  indication of that. 

SHRi   p.   V.   NARASIMHA   RAO:   At 

this moment, it would not be proper for 

me or for Atalji to go into these details. 

I have made my statement because I 

wanted the stand of the Government to 

be noted clearly  and unequivocally. The 
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other points that could be raised from 

both sides- When theie is a diseussion, 

when there is any talk about these rela- 

tions, cannot be anticipated now. We have 

made our position clear and we will have 

to take the next step only depending on 

the response from the other side. 

SHRl VISHWA BANDHU GUPTA 

(Delhi); Mr. Vice-Chairman, Sir, I thank 

the hon. Minister for having stated a 

clear position as far as the Government 

of lndia is concerned. This intervention. 

I am aware of the fact that sometimes 

the record straight. Sir, in the debate on 

the Demands for Grants for the External 

Affairs Ministry, the most notable point 

has been the almost total absence of any 

acrimony and near consensus on most is- 

sues. This is as it should be and perhaps 

it is a tribute to the manner in which our 

foreign policy has been conducted. That 

policy, Sir, has never lacked direction be- 

cause it has been founded ever since we 

became free forty years ago on rocklike 

principles which not only India but over 

a hundred other countries accept and try 

to adhere to. That policy has taken note 

of the changing developments and leader- 

ships in world affairs in these four decades 

ana yet has remained steadfast to the basic 

assumption and therefore infallible. Even 

during the Janata regime, after initial hesi- 

tations and wavering, the ruling party 

understood that any major deviation or 

reversal would gravely jeopardise our in- 

terests in the world. I know that now 

In their draft manifesto our friends on the 

other side have felt it incumbent not to 

tamper with our foreign policy as such. 

Sir, while we have much reason for self- 

congratulation, we must nevertheless stop 

rfhort of complacency, T know that those 

responsible for our policies and decisions 

•re ever on guard and ready for fine-tun- 

ing at all times. Nonetheless, hon. Mem- 

bers on both sides of the House have right- 

ly expressed concern at some unhappy 

developments. Sir, even though the world 

press and regrettably, some of our own 

mediamen, using the availabiUty of free 

movement and free observation and free- 

dom to meet and talk to whoever they 

like.., whether here in India or through 

India into the neighbouring States. They 

mounted strident criticism of our country 

External Affairs 

in relation to our neighbours. I accept 

that the world media, controlled and in- 

fluenced by the West, have had an inbuilt 

hostility towards India. This has manifest- 

ed itself over many years and in many 

ways. Perhaps it is a challenge to our 

determination to be independent in our 

thinking and action. Perhaps we have not 

only practised but in turn influenced 

many friendly nations not to look at world 

affairs in terms of black and whitee in 

terms of foreclosing all options and sid- 

ing with one or the other super power or 

their ideologies. Nevertheless this is one 

aspect that must seriously be looked 

into and rectified to the best of our abili- 

ty. To suggest that India harabours any 

hegemonistic designs against her neigh- 

bours is nonsense becaus^ with each one 

of them she has long and strong bonds 

emotionally; culturally and geographical- 

ly and even by blood relation.. The vast 

size of India does not bring in any feeling 

of wanting to bear down on them nor 

have we ever tried to act according to 

our interests and not theirs. This should 

be patent to all. I do not think in 

spite of all incessant drumming up to 

the contrary that we have gone anywhere 

save when we were invited. I agree with 

the honourable Shri Vajpayee that a smile 

cannot be a bench mark of relations. That 

is surely better than having a scowl as a 

stench mark. Now, when we are talking 

about foreign policy I would like to say— 

now that Mr. Vajpayee is present here— 

this matter has been coming up again and 

again and I thought I would quote once 

from the resolution of Anandpur Sahib of 

October 16-17, 1973. This resolution on 

which we have had no reaction from the 

Opposition  parties. .. 

SHRI   ATAL   BIHARl      VAJPAYEE: 
No, no; that is not correct. 

SHRl  VISHWA   BANDHU     GUPTA: 

Please bear with me for a moment. 

'The Panthic political aim is definite- 

ly based on the directives of the Tenth 

Guru, which is engraved on the pages 

of Sikh history and is in the mind of the 

Khalsa Panth—Tts aim is KHALSA JI 

KA  BOL  BALA. 
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To this end in view, the Shiromani 

Akali Dal will strive and wage struggles 

for the following; 

The areas which have been taken away 

from Punjab or have been intentionally 

kept apart e.g. Dalhousie from district 

Gurdaspur Chandigarh, Pinjore, Kalka 

and Ambala City in district Ambala, the 

whole of Unna Tehsil of Hoshiarpur dis- 

trict Desh ilaga of Nalagarh, Shahabad 

block of district Kamal, Sub-Tehsil of 

Guhla and Tohana; Rattia block of dis- 

trict Hissar and Sirsa Tehsil, 6 Tehsils of 

district Ganganagar of Rajasthan and the ■ 

contiguous Punjabi-speaking Sikh-popu- 

lated areas, should be immediately merg- 

ed with Punjab under one administrative 

unit." 

It goes on to say: 

"In this new Punjab, the Central 

intervention should be restricted to De- 

fence, Foreign Affairs, Posts & Tele- 

graphs, Currency and Railway. The 

rest of the departments should be under 

the direct control of Punjab. 

Effective arrangements should be 

made to safeguard the interests of the 

minority Sikh community living outside 

Punjab so that they do not fall a prey 

to  any  discrimination." 

It also goes on to say: 

"The Akali Dal stands for removal 

of disparity between the rich and the 

poor, both in urban and rural areas. 

It, however, wants that the first attack 

on the concentration of wealth should 

be made on those who really control 

the economy..." 

And so on. Even on this matter of Anand- 

pur Sahib Resolution and the foreign policy 

stance taken by the Anandpur Sahib Re- 

solution to date we do not have any speci- 

fic positioning of the Opposition parties. 

Now, the leaders of the parties are pre- 

sent here. As far as I know, there has 

been no clear enunciation of what their 

stand  is with  regard  to this matter. 

SHRi   ATAL   BIHARI      VAJPAYEE: 

Sir,  this  is not fair.  It  is  not fair. 

External Affairs 

SHRl   VISHWA   BANDHU      GUPTA: 

Atalji you are well aware of this matter. 

The point is that the Opposition parties 

have been debating the foreign policy of 

our country and this matter refers to a 

foreign policy matter. If they have made 

clear   theif   position... (Interruptions)... 

SHRl   ATAL   BIHARI      VAJPAYEE: 

This is not a foreign policy matter. Don't 

make it a foreign policy matter. It is an 

internal  matter. 

SHRI E. BALANANDAN; This is an 

internal  question. 

SHRi ATAL BIHARl VAJPAYEE: 

We have taken a clear stand. The BJP 

has taken a clear stand and we have des- 

cribed it as a charter of disintegration. 

You ought to know it. You claim to be 

an   Editor. 

SHRI VISHWA BANDHU GUPTA: 

Vajpayeeji I will concede the point as 

far as the BJP is concerned. But I am 

referring to aH the Opposition parties and 

I have not singled out the BJP in this 

matter. 

SHRI E. BALANANDAN; Not only 

the BJP, but all other parties also. 

SHRI   VISHWA     BANDHU   GUPTA: 

Sir, the time has come when there should 

be a clear enunciation by the Opposition 

parties as far as this Anandpur Sahib 

Resolution is concerned and I think it 

will be good for the country and for the 

people to know where they stand with 

regard to this kind of a resolution that 

has bein passed by these people I say 

this because this matter has been hang- 

ing on. It was done in 1983 and we have 

now come to 1989 and they have to say 

where they stand. 

SHRIMATI BIJOYA CHAKRAVAR- 

TY: (Assam); Sir, the External Affairs 

Minister is not here now. 

SHRI   VISHWA     BANDHU   GUPTA: 

Anyway, Mr. Vice-Chairman, Sir, I 

thank you for bearing with me on this 

matter. Among our priorities must he a 

conscious and sustained effort to show an 
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understanding o'f our neighbours whom we 

wish to respect and with whom we wish 

to live in peace and harmony and, God 

willing, to assist one another to prosper 

and progress, and also to be seen by all 

the world that this is our intention and 

this is our aim. 

Sir, I would like to make only one fur- 

ther point. The world climate has changed 

radically since the fateful days of the 

cold war. Although there are cold warriors; 

still fighting around and engaged in a 

rear-guard action, we must examine in 

What constructive and responsible ways 

we can help in bringing the contending 

parties closer and help in achieving dura- 

ble world peace. In this, we should use 

all the available means and forums and 

try to strengthen the United Nations as 

an instrument of world peace. This is not 

only India's responsibility, but it is also 

an obligation to help in this since we 

have always been in the vanguard of the 

struggle of the once-deprived people to 

find a place under the sun. Thank you 

very much, Sir. 

SHRI KRISHNA KUMAR BIRLA 

(Rajasthan); Mr. Vice-Chairman, Sir, I 

am grateful to you for having given me 

this opportunity to participate in the dis- 

eussion on the working of the Ministry 

of External Affairs. 

Sir, I would like, at the outset, to pay 

compliments to the Prime Minister for 

having carried out a very wise and saga- 

cious foreign policy. Extensive tours by 

the Prime Minister in spite of the fact 

that some people have criticised him for 

the same, have in my opinion, done a lot 

of good in promoting friendship between 

India and the other countries. 

Sir, Turkey is an example of this and 

from all that I know, after the Prime 

Minister's visit to Turkey, our relations 

have very much improved and whatever 

misgivings there were in the minds of the 

people of Turkey and the Government of 

Turkey,   have  been   very   much   removed. 

Sir, the aim of a good foreign policy 

should be to widen the country's influence. 

And looking to the size of our .country 

and the importance that it enjoys, it has 

to  endeavour for universal  karmony. 

External Affairs 

Sir} a country like India has other 

duties also. It is also our duty to ensure 

stability in case we are required to do so. 

The policy that we have followed in res- 

pect of Sri Lanka and Maldives is in ac- 

cordance with that. I would also like to 

compliment the Prime Minister for the 

good relationship which he has been able 

to maintain with the two super powers. 

With Russia our friendship has, ever since. 

Pt. Nehru took over the prime minister- 

ship, been a traditional friendship. I would 

like to mention that with Mr. Gorbachev 

at the helm of affairs—Mr. Gorbachev, 

the like of whom are born only once in 

a century, Mr. Gorbachev who, in my 

opinion is the greatest Russian leader 

after Lenin—with Mr. Gorbachev at the 

helm of affairs, I have no doubt that our 

relations will further improve. 

Sir, even with the United States our 

relations have improved. But side by side 

I would also like to mention that it is a 

cause of concern to us, the way the 

United States is supplying arms to Pakis- 

tan. It also concerns us when we consider 

that the ambition of the United States is 

that Pakistan should be a front-line State 

as far as this part of the world is con- 

cerned. But in spite of that I would like 

to say in compliment to our foreign policy 

that even Washington has realised that 

India has to play a major role in this part' 

of the region. 

Sir, there is one particular point which 

may turn out to be very serious as far as 

our economy is concerned. I would like 

to draw the attention of the Minister to 

wards that, incidentally, it was also dis- 

cussed in Rajya Sabha when a question 

was put. And that is regarding the United 

States Omnibus Trade Act which has re- 

cently been passed in the United States. 

Under this Trade Act, the United States 

has reserved the right and the power to 

retaliate whenever they find that the 

market access to US goods is being deni- 

ed or wherever they feel that the Patents 

Act of the United States is being infring- 

°d, to provide resources for our develop- 

ment  project. 

No, Si
r
, take the case of our customs 

duties. They are high United States feels 

that because our customs duties are high, 
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to impedes the market access to US goods 

to India. This is a wrong thinking. There 

is no discrimination of any type as far as 

the US goods are concerned. This has to 

be explained to the Government of United 

States. Side by side, the charges are that 

our pharmaceutical companies are infring- 

ing the Patent Act, of the drugs patented 

in the United States. Sir, we are all aware 

of the fact that the businessmen in the 

United States are very powerful. I would 

like to assure our government that as far 

as the businessmen of this country arc 

concerned, they are always at the disposal 

of the Government of India. And in case 

the Government so desire, our business- 

men will be happy to take up this matter 

with the businessmen in the United States 

in trying to resolve this matter. 

I would only like to mention that the 

whole matter requires a lot of tact, dip- 

lomacy and persuasion to convince the 

Government of the United States that 

there is no violation of any type as far 

as  the   U.S.   laws   are   concerned. 

Sir, I am also very happy that our 

Prime Minister has developed personal 

relationship with President Bush and I 

have no doubt that as a result of that it 

should be possible for us to convince the 

United States that developing countries 

like India should not be put to any hard- 

ship. Sir, as far as the E.E.C. is concern- 

ed, I would like to mention that within 

a period of probably three years, E.E.C, 

with the concept Of a well built Europe 

is going to become a very powerful union 

and the Minister of External Affairs may 

kindly keep this at the back of his mind. 

Something about China. The visit of 

the Prime Minister to China was an act 

of statesmanship. I do remember that 

at that time certain misgivings were ex- 

pressed as to whether the Prime Minis- 

*er should undertake such a trip or not. 

in my opinion, the trip was certainly 

justified. It is the first time in 34 years, 

after the trip that was underaken by 

Indian Prime Minister has visited 

China. Tt is again the first time after the 

India-China war that serious efforts have 

•been made towards normalisation of   the 

External Affairs 

relations between China and India. Sir, 

I would like to concede immediately 

that where big problems like border dis- 

putes are concerned, it is not possible to 

resolve them overnight. But then side by 

side I would like to mention that the ice 

has been broken and I hope that as a re- 

sult of continuous talks, something will 

come out of them. Meanwhile I would 

like to mention that we should certainly 

make efforts so that trade relationship bet- 

ween the two countries is commenced as 

early as possible. 

Regarding Nepal, all the problems 

could have happened in Pakistan was res- 

toration of democracy after so many 

years. My own feelings is that as a result 

of this, better relationship and better 

understanding will emerge between Pakis- 

tan and India. Here I would like to 

plead that efforts should be made s0 that 

the trade negotiations between Pakistan 

and India are started as early as possible. 

I am aware of the fact that some times 

goods from India are exported to Pakis- 

tan not by direct route, but first they 

are sent to Singapore and from Singapore 

they are re-exported to Pakistan. All 

this is silly and I would certainly suggest 

to our Minister of External Affairs that 

he should take up this matter at a senior 

level   with   the   Government  of  Pakistan. 

Regarding Nepal, all the problems 

that we are facing with Nepal are un- 

doubtedly Nepal's own creation. The per- 

m
;
t system that they have started for the 

Indian nationals, discriminatory tariff 

against Indian goods, prohibiting Indians 

f'om entering Napali territory bordering 

China and yet permitting Chinese to en- 

ter Nepali territory bordering India are 

things which hurt our pride. Sir, Nepal 

cannot treat Indians at par with other 

foreigners. After all, there are millions 

of Nepalese working in lndia without any 

permit system. We have ethnic, cultural. 

religious and kinship ties with Nepal and 

these ties are very strong. Nepal is the 

only country, barring perhaps Bhutan, 

where no passport is needed as far as 

Indian citizens are concerned. I would, 

therefore, plead with the Government of 

Nepal  and T will address them that they 
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should not stand on a false sense of pres- 

tige and that they should start a dialogue 

with India, I would also like to mention 

that any delay in these dialogues may 

lead to riots in Nepal and to its instabi- 

lity. Side by Side, I would also like to 

make one plea to the hon. Minister and 

that is that before this trouble started, there 

were 15 entry points between India and 

Nepal. I would say that at least on hu- 

manitarian grounds this matter should 

be reconsidered. These 15 entry points 

have been reduced to 2. I would strongly 

plead that looking at the geographical 

position of Nepal, it is a mountainous 

and land-locked country, let such entry 

points be increased to at least 4 or 6. 

There have also been historical associa- 

tions with Nepal. The world knows 

Prince Gautam also called Prince Sid- 

daharth as an Indian Prince. When he 

attained Buddhism, he was called Lord 

Buddha, the saviour from India. 

And, Sir, he is regarded as an Indian. 

Very few people perhaps, know 

6 P.M. that Kapilvastu where he was 

born is in Nepal. And from 

that angle nobody could say today that he 

was a Nepalese and  not  an Indian 

Sir, we have got our sentiments to- 

wards Nepal, sentiments of warmth. And 

in view of such deep and close associa- 

tion, I would plead that efforts should be 

made for an early dialogue with Nepal. 

We could either use our own diplomatic 

channels or we could request any friendly 

country for intervention. With these 

words, Sir, I conclude. 

Thank   you,   Sir. 

SHRI  GHULAM  RASOOL     MATTO 

(Jammu and Kashmir): Mr. Vice-Chair- 

man, Sir.... 

THE VICE-CHAIRMAN (SHRI SAT- 

YA PRAKASH MALAVIYA): Next 

time.

 
:
 

 

 

THE MINISTER OF STATE IN THE 

MINISTRY OF PARLIAMENTARY 

AFFAIRS  (SHRI   M.   M.  JACOB);  We 

should finish the speakers today as far as 

possible. 

THE      VICE-CHAIRMAN (SHRI 

SATYA PRAKASH MALAVIYA): There 

are  so many speakers. 

SHRl DHARAM PAL (Jammu and 

Kashmir): Please protect our rights also. 

Let us sit for another half an hour or we 

should be allowed to speak on Tuesday. 

SHRI M. M. JACOB: Actually, the 

time allotted is over. Only some time 

is left. So, give that time. (Interrup- 

tions) Actually the time given to the Op- 

position is consumed. And the casualty 

is always the ruling party. Now since 

there are two or three Members whose 

names are listed have been present,  

think we can give some time to these 

Members who are present here and ther 

we can close the debate, and the reply 

can be on Tuesday. 

THE      VICE-CHAIRMAN (SHRI 

SATYA PRAKASH MALAVIYA): There 

are four speakers, Shri G.  R.   Matto. 

SHRI  GHULAM  RASOOL     MATTO: 

Mr. Vice-Chairman, Sir, while speaking 

on the subject of External Affairs, I would 

like t0 mention that as the Prime Minis- 

ter's envoy, I had an occasion t0 visit 

Libya last year.. . 

SHRI V. GOPALSAMY: You were 

the  envoy? 

SHRi  GHULAM   RASOOL     MATTO: 

T was the representative of lndia to par- 

ticipate   on   the   Palestine   situation. ...  

SHRI V. GOPALSAMY: So, you wire 

the   trouble-shooter. 

SHRI GHULAM  RASOOL     MATTO: 

Sir, the goodwill of India amongst the 

Arab countries, amongst the Middle-East 

countries is to be seen to be believed. I 
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was invited as a representative of lndia at 

the podium. I spoke on behalf of the 

Prime Minister. And speaker after spea- 

ker expressed and extolled the magnifi- 

cent contribution of India towards the 

Middle East. The situation in Palestine 

was considered in that conference, and 

the Indian position was expressed by me. 

I would like the hon. Minister to say 

something in his reply about the Palestine 

situation because no speaker has said on 

that issue and we could reiterate our po- 

sition with regard to that. 

Mr. Vice-Chairman, Sir, after my visit 

to China in 1985, I was of the firm view 

that our relations with China must im- 

prove, I had, at that point of time, 

even gone to the extent of saying that 

we should have a dialogue with China 

because the situation was such and I 

found a lot of opportunity for us in China. 

And i am very glad and I compliment the 

Minister, I compliment the Government 

for our Chinese policy because the 

Chinese dialogue that has started is in 

the right direction. And I have only one 

thing to say, Mr. Vice-Chairman, Sir, in 

that connection. While we are aware 

that many speakers have said that it will 

take time for us to improve the relations 

with China because of the border dispute, 

my contention is, and I would solicit the 

favour of the hon.  Minister's  attention.. 

SHRI V. GOPALSAMY: He is listen- 

ing  to  you. 

SHRI GHULAM RASOOL MATTO: 

Sir, I was saying that after my 1985 visit 

to China, I have been a very great expo- 

nent of improving our relations with 

China. 

Now many people have stated that we 

have a dispute with them, which is the 

border dispute. But one thing has to be 

taken into consideration and I must say 

what I feel and it is for the Government 

of India to think about it. In a dialogue 

in a situation where there is a dispute, 

where there is a border dispute, there has 

always to be a spirit of give and take. 

Our country must be prepared that when 

we want to improve our relations with 

China, we must be prepared for a spirit 

of give and take. I say this with all 

the sense Of responsibility at my       com- 

mand that if we do this, we are bound to 

improve our relations with China. 

The second point with regard to China 

that I would like the hon. Minister to 

take into consideration is that I had been 

to China and I had seen a lot of hope and 

scope for the Shenzen free trade zone and 

the other free trade zones that are there. 

There I had seen the multinationals like the 

Pepsi Cola and many other concerns over 

there and I was told by well-wishers, 

Chinese well-wishers, who had visited India 

and who told me in confidence that India 

has a tremendous scope in the 

Shenzen free trade zone and they 

explicitly mentioned the      HMT 

and the BHEL in this connection and 

such other organisations. 1 would like 

the hon. Minister to react in his reply 

and tell us whether any dialogue has ta- 

ken place for the opening in the Shenzen 

free trade zone and what is the progress 

of this dialogue. 

I compliment the hon. Minister and 

the Government on our Pakistan policy. 

There has been a real definite change with 

regard to Pakistan. A Minister of the 

Cabinet is on record as having said only 

two days back that we need to have a 

fresh look on the Kashmir issue and we 

need not stick on that issue. I have only 

one request to make that the hon. Min- 

ister of State yesterday said that we are 

going to have a Home Secretaries confe- 

rence shortly with regard to incursions 

and intrusions into India through Punjab 

and Kashmir. I would request the hon. 

Minister that due to the situation in 

Kashmir that has recently erupted when 

the people were caught, they told us 

that they were trained in Pakistan and 

some arms were also smuggled, but one 

of them has given an interview to Kash- 

mir Times and he has stated that after 

Ms. Benazir Bhutto came into power the 

camps there stopped functioning. But I 

have my doubts about it and I would re- 

quest the hon. Minister that at the high- 

est level this matter should be taken up 

so that the infiltration across the border 

from Pakistan is stopped so that we are 

saved and our tourist industry does not 

suffer. Because whenever there js a 

bomb blast, the papers copie out with the 

news.   Although  there  is  absolutely calm 
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there. 1 had been there only two days 

back. There is absolute calm and quite 

there-. But the simple mention of a 

bomb d(ives away many tourists or in- 

tending tourists to Kashmir. So, I would 

request apart from the Home Secretaries 

level, this matter should be taken into 

consideration. 

Sir, the hon. Minister has just now in- 

tervened with regard to Nepal. There is 

no doubt that our stand on Nepal is based 

on facts. But here I came only three days 

back       and        there I        found     in 

the Arab News another news, which is 

date-lined Brussels and it states that Ne- 

pal asks the European Community to help 

settle a trade dispute with India, which 

it said had led to severe shortages of 

food, fuel and other goods. The Nepale- 

se Parliamentary Delegation made a plea 

during a visit to the European Economic 

Commission. The delegation was led by 

Navraj Subedi, Chairman of the Rashtri- 

ya Panchayat, Nepalese Parliament. It 

claimed that India has unilaterally ended 

its 99-year treaty of friendship signed in 

1950 with Nepal and has not renewed 

the free trade and transit treaty with the 

Himalayan Kingdom. It goes on to say 

many other things. I have only to say 

one thing. The Minister also has inter- 

vened and said something about the trea- 

ty. I would request the hon. Minister 

that while he replies to the debate he 

should give a complete picture and back- 

ground of the Indo-Nepalese... . 

THE VICE-CHAIRMAN   (SHRI  SAT- 

YA  PRAKASH  MALAVIYA):   That  he 

has   already  promised. 

SHRI GHULAM RASOOL MATTO: 

I say this because those people who have 

been born after 1950, or those who do 

not know the exact situation, it will bene- 

fit them. Right now, I do not know per- 

sonally. Mr. Vice-Chairman, Sir, that we 

are not only giving fuel to Nepa], but we 

are subsidising in that. I hope the Min- 

ister will come out with 'full details so 

that the country and the. world knows 

that it is not Lndia that is to be blamed 

but there are other things also that have 

to be taken into account. 

I also bring to the notice of the hon. 

Minister that there was a news item of 

which I gave a copy to the hon. Minis- 

ter with regard to Bhutan. It said that 

the tiny Himalayan kingdom of Bhutan 

had adopted measures to force Indians to 

leave as part of its new policy to rein in 

Indian economic influence, newspaper re- 

port said yesterday Government officials 

carried out house to house inspections in 

Bhutan to remove antennas to prevent 

television viewers from receiving Indian 

broadcast, the report said I would like the 

hon. Minister to apprise us in his reply 

what the exact position is with regard to 

Indians in Bhutan and our relations with 

Bhutan. Our country is such that we 

should not have any misgivfngs. No 

country should have any misgivings. Our 

policy is straight. We believe in ahimsa. 

We believe in good neighbourly relations. 

We have no territorial ambitions. And 

these have to be brought home to all 

our countrymen and to the world at 

large. I would request the hon. Minister 

to throw some light on this aspect in his 

reply. 

My last point is with regard to SA- 

ARC. SAARC has tremendous potentia- 

lities and I would request the hon. Min- 

ister to let us know with regard to the 

trade relations between SAARC countries. 

Is there any formula to have trade re- 

lation between SAARC countries just on 

the basis of rupee payment trade? Just 

as we have got our trade relations with 

European countries and Russia on the 

basis of rupee paymsnt where no foreign 

exchange is involved. If such a formula 

could be evolv;d among SAARC coun- 

tries as such where no country may be 

forced to part with its foreign exchange 

or may have to pay in foreign exchange 

but in the currency of this country, if 

some such thing could be managed, a 

working group could be constituted of 

the SAARC countries who could finally 

adopt 'such a course, r think this will be 

beneficial to us and this would go a long 

way in  improving  our trade. 

In the end I have to say only one 

thing. While I was having 'Saheri' at ab- 

out .3.30 in the morning these days, I 

Was fiddling    with my radio.       I do not 
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know; I may have heard it wrong and I 

stand corrected. While fiddling with the 

radio at 3.30, I came across a BBC 

broadcast and I came to know from that 

broadcast that LTTE is having negotia- 

tions with the Colombo Government in 

Colombo but they have put two major 

conditions for the talks with Sri Lanka 

Government. Condition number one is 

that Sri Lanka Government must agree 

with LTTE for the pullout of the IPKF 

immediately. Second condition is that in 

the negotiations that will take place, India 

will not be taken into consideration nor 

any lndian representative will be taken 

into consideration. I do not know whe- 

ther I heard it wrong. But I want to 

know whether the Government of India 

is aware of it or if it is known to them. 

I would like the Minister to let us know 

because there are many doubts on this, 

point and I want to know whether it is 

a fact and what is the reaction of the 

Government of India on this issue. 

With these observations I compliment 

the Government of India. I have been 

to Saudi Arabia recently and there is a 

tremendous fund of goodwill for India 

in the Middle-East countries and I must 

compliment the Minister for External Af- 

fairs for a good foreign policy adopted 

bv the Government of India 
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Prime Minister has said a few days back 

that IPKF is going to be withdrawn and 

withdrawn shortly. He has said that Gov- 

ernment of India is seriously considering 

its withdrawal. We heaved a sigh of re- 

lief because in the same House some 18 

months track it -was we who were deman- 

ding that the Indian Army should march 

over to save the Tamil "people who were 

facing a kind of internal massacre, a to- 

tal conflagration in the island. We 

thought, when we demanded that Gov- 

ernment of India should send its army to 

Sri Lanka, that the Tamil people who 

were facing such a massacre would be 

saved permanently and it is going to be 

established in the island. But today in 

consternation, in a paralysing sense of 

calamity, we are the same people who 

demand, who exhort this Government that 

it is right time that Government of India 

withdrew its Peace Keeping force. They 

are not actually a peace keeping force. 

Without casting any aspersion on the In- 

dian Army, I would like to say—what i 

say may be 'bitter, but truth is always bit- 

ter—that more Tamil people have been 

killed by the IPKF than by the Sinhalese 

army. I am not casting any aspersion on 

the Indian Army. I do not blame any 

'Indian soldier. I salute him. But I 

do blame, squarely, the Government 

of 'India, The Government of India has 

to answer. Because of this wrong decision, 

because they were dragging their cold feet 

on a positive decision that should have 

been arrived at earlier, today it has come 

to pass that without achieving anything 

excepting their colossal failure, with their 

failures and: tumblings ,the Government 

bf India are now going to withdraw their 

army from Sri Lanka. 

Sir, when we were demanding, we 

thought that they were going to save our 

people. But today we demand that the 

army has to come back. It is -high time 

that the Government of India withdrew 

its army. It is only because we knew for 

certain in how many cases the Tamil 

people have been massacred. In the name 

of putting down terrorists—who were 

not terrorists at all but were 

only freedom fighters—and in the 

name .of putting down LTTE in the 

Vavuniya forests, more Tamil,people have 

 

SHRI VALAMPURI JOHN (Tamil 

Nadu): Mr. Vice-Chairman, Sir, the hon. 

288 RS—12. 
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been massacred. I can understand a Gov- 

ernment which spends Rs. 4 crores in a 

day for the IPKF and win over people. 

I can understand if our Government 

spends money to win over people. But 

this Government is spending India's money, 

the tax-payer's money to estrange the bulk 

of the population in Sri Lanka. You are 

spending money not to win over your 

neighbours but to estrange the whole 

spectrum of people in Sri Lanka Today, 

Sinhalese are against you, Tamils are 

against you. You have played into the 

hands of Mr. Premadasa Only on the 

promise that as soon as he was elected, 

on his election, he would see that the 

IPKF would be out of Sri Lanka that 

Mr. Premadasa was elected. So, the 

entire Sinhalese       population        was 

thinking that the IPKF was go- 

ing to be withdrawn It was your 

wish. Basically you have com- 

mitted a kind of historic blunder by es- 

tranging the whole population but, time 

and again, down from the Prime Minis. 

ter and the External Affairs Minister, most 

of the people in the Treasury Benches 

have been saying that we have to keep 

foreign powers, Super Powers, off the 

Indian Ocean. Is it only with his consent 

that you have entered? It is not so. When 

you have estranged the whole population 

Tamils as well as Sinhalese in the Island, 

that the Indian Ocean is not safe. You 

have totally failed, you have fumbled and 

you are withdrawing now in shame It is 

a kind of criminal slur on this nation that 

you make a claim that you are the fourth 

largest military power on earth. Is it not 

a criminal slur on your face? You ara 

answerable. 

You have wounded the Tamil psyche 

deeply. It is not that we are fulminating 

with anger. I may tell you today for your 

concern, for your consideration. You may 

think that I am making some kind of an 

extra claim, but it is not so. You have 

wounded the Tamil psyche deeply. You 

simply think that Tamil Nadu is not 

reacting. It Js not so. You see only thi 

ripples on the. surface. Because we have 

more access to the people than you, we 

tell you, we warn you. As a writer 1 

speak for my people. I tell you today that 

you have wounded the psyche of my peo- 

ple so deeply, because aH along you have 

been shifting your stand. Some day you 

say that Prabhakaran is an emancipator 

some        other        day you

 say 

he is a traitor. Some day you 

come and say he is a freedom fighter 

some other day you say he is an extremist. 

I know that your mind is overexercised 

because of Punjab. Even Mahatma Gandhi 

was a traitor to the British. And then, 

LTTE Prabhakaran is still supported by 

the people: he is an emancipator. I have 

seen hundreds of affidavits. People who 

signed the affidavits have sent them to me, 

wherein they say that the IPKF has be- 

haved in the treacherous possible way. 

Can it happen ever? Is it because it is the 

Indian Army, because it is my army, that 

I should accept all their blunders against 

my sisters in Sri Lanka? It has happened. 

Today you may say that you are with- 

drawing everything But you cannot with- 

draw the wound that you have inflicted 

on the Tamil psyche. I speak for them 

we stand for them. You may say, fo 

election purposes, for our political organi- 

zation, for political purposes we say a lot 

of things. Thereby again you are com- 

mitting a blunder, because you have re- 

cused to think, you have refused to under. 

stand, because you are sitting here in 

Delhi—it is a Moghul capital—far away, 

and whatever we raise on reason, never 

reaches your ears. 

Now what has happened? Varadaraja 

Perumal has come. Now, you are pamper- 

ing the EPRLF Government there. Thro- 

ughout the world you claimed that you 

had conducted an election there. Was it 

an election. You called it an election on 

election at all. not even the semblanct of 

and election. You called it an election on 

your Doordarshan and your All-India 

Radio. People were switching ofr the TV' 

and radio sets in Tamil Nadu and, but 

for the fact they purchased these com- 

munications sets out of their hard-earned 

money, they would have simply thrown 

them away. Such white lies had been doled 

out throughout India. What a claim did 

you make—You said that you had 

conducted an election It was not 

an election. It was an election 

without contestants, it was an election 

without ballot boxes. You said through- 

out the world that the Indian Army had 

marched and upon their march they es- 

tablished democracy. After three months, 
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Varadaraja  Perumal, whom you pamper- 

ed—it is a puppet Government that he is 

presiding over—came  here  and said that 

he was not satisfied with what Mr. Prema- 

dasa did. He gave you three points. What 

are the three points? He said, ''Before our 

very eyes,     under the  very nose of  the 

IPKF,  colonisation is on." Did you ans- 

wer  that?     Colonisation was  on in  ine 

North-East Province. The Chief Minister 

Mr. Varadaraja Perumal, came here and 

accused. What was your answer? Then he 

said,   "You   spoke of     democratisation, 

decentralisation of the  political structure,       

administrative  structure, but nothing has 

happeued." In one statement that has been 

published everywhere in Sri Lanka and in 

lndia, he said, "If you are not conceding 

these powers to me, I will take powers.'' 

Why  has  he  told this?  Because nothing 

has happened.  India has  been  trapped in 

ihe wrong path. We have played into the 

hands of a neighbour, such a great mili- 

tary power, because of the wrong decision 

of the Government. I do not blame any 

soldier  because  I  cannot  blame  him for 

your  wrong  decision.  I  may  be for my 

nation. If I am against your Governmeat, 

you cannot raise that and say, "If    you 

are   against   the      Government,   you   are 

against the nation." No, the nation is dif- 

feren^   and  the  Government  is  different. 

Now I speak against the Government, not 

against the nation, not against rny soldier. 

What I would    like to say again is, Mr. 

Varadaraja  Perumal  insistently said,     "A, 

lot of money has come only for the re- 

habilitation  of  the    Tamil people  in  Sri 

Lanka.  But  the Central  Government    in 

Sri Lanka is sitting over the funds. They 

are   not   giving."   This   was   the   accusa- 

tion he publicly made. What kind oi ac- 

tion are you taking? He was saying every, 

thing  only   because  he  wanted  to  prove 

that he was more revolutionary than the 

LTTE leader, Mr. Prabhakaran. 

But you must remember that it is not 

because of the IPKF, it is not because of 

the treaty that we entered into with the 

Sri Lankan Government, but it is because 

of the LTTE leader, Mr. Prabhakaran, 

the great emancipator of the Tamil people 

and who was fighting the mightiest army 

k the Vavuniya forest that they should 

concede  at least     the local    self-govern- 

ment in the North-Eastern Province. But 

now, i would like to say that unless the 

Government of India goes and declares 

a kind of unilateral ceasefire, nothing 

could  be  achieved. 

Now my friend says, "You have turned 

to the BBC radio.'' He is right. This is 

going to happen because the Government 

of India is  not     wanted anywhere.  Mr. 

Premadasa says, "Because I am being at- 

tacked from all the sides, the Government 

of lndia should help me, that this army 

may continue here." But the LTTE says, 

"The Government of India has no stake 

hew, it has no role here, to talk to them 

whether in Singapore or in any other capi- 

tal. They are going to concede, the    Sri 

Lankan Government is going to concede." 

If they concede, it is a loss of face. By 

spending Rs. 4 crores you have estranged 

the   whole      population,   and   the   Tamil 

psyche in India you have deeply wound- 

ed. You may not see any reaction today. 

What 1 am trying to say is that you see 

only  ripples today,  but  you have  deeply 

wounded us. Some day or the other you 

will  reap  this  reaction.  In  history  there 

are umpteen number of examples. For a   year 

there will be nothing, for two years 

    there will be nothing. After a decade    a   man 

will come and say, "India has been   responsible. 

We   are treated as foreigners, 

as strangers  in this country   You should 

understand  our feelings." 

I would like to make a request through 

you, Mr. Vice-Chairman, Sir, to the Tion. 

Minister and the Government that you 

have to go for a unilateral ceasefire. You 

may say, we have not declared war. Then, 

why have you asked for a ceasefire? This 

is all a semantic play. But I am not in- 

terested in this at all. You have to with- 

draw your army, you have to call for a 

ceasefire, and then you have to go for a 

permanent solution. But even then you 

will not be healing the wounds that you 

have inflicted    0n the Tamil    psyche. 

Only one submission I have to make cn 

Tibet. Time and again we have read from 

all the newspapers that the Buddhist 

Monasteries are uprooted. Our Minister 

is a great scholar, 1 know for certain. 

When I hear him on 
ver

y many podiums, 

I understand that he has got great scholar, 

ship. But I ask him, "Can you not in catego. 
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rical terms say that this kind of thing 

should not happen?" Monasteries 

are being uprooted, sacred texts, 

Buddhist texts are being torn, 

and they are being burnt. The other day 

I. was told by Tibetans themselves, 

"There are sacred texts, tantra 

texts, Buddhist, Geeta and Lore. 

Rahul Sankritain, one of the 

greatest writers possible, went bare-foot, 

walked for 33 days for these sacred texts 

and arrived at Tibet. Such wonderful 

tantra texts are being burnt becausc they 

dp not believe in them. The Tibetan 

children are forced to learn Chinese, 

The entire Tibet is being trampled under 

beastly feet. Their culture is totally shat- 

tered, and all their beliefs have been be- 

lied. But the Government of India is sitt- 

ing on the fence. Why is it that we are 

not commenting on that? Are we afraid 

of China? The fear psychosis has over- 

taken the whole nation. Before our own 

very eyes the land of Buddha is being 

totally massacred. Why have we not done 

anything? Why have we not said anything? 

Are we still interested in that hair-split, 

semantic play of suzerainty and sovereign. 

ty? 

Thank you. 

SHRIMATi BIJOYA      CHAKRA- 

VARTY: India is a very vast country 

having mighty neighbours like China and 

others like Nepal, Bangladesh, Pakistan 

aad Sri Lanka. It is, of course, important 

to develop global relationship but 

it is more important to see 

what type of relationship we have 

with our neighbours with whom we have 

jot borders. It is very unfortunate that 

our relationship with our neighbours hiv- 

ing common border is not at all cordial. 

It is rather getting strained day by day. 

It directly affects not only our internal 

affairs, but our external situation also. 

India cannot of course, pursue a policy 

that is throughout non-economical, because 

since 42 years of oar Independence, the 

situation in the world has undergone a 

tremendous change. It ig true with Nepal 

also. There is also a change in Nepal 

from its geo-political point of view. As 

such there should be an adjustment in 

our dealings with Nepal. The Hon. Min- 

ister says that India is ready to have talks 

with Nepal. I have also seen reports ap- 

pearing in newspapers that Nepal is also 

ready to have good relationship with India. 

India is a mighty country. So, one step 

forward will be necessary to help ease 

the situation. It is possible that the Ex- 

ternal Affairs Ministry might be irritated 

by certain actions taken by the Nepal 

Government, but that should not influence 

while forming our policy towards Nepal. 

Petulant reactions should have no place 

in the international relationship, India is 

straining this relationship (slowly and 

gradually. But 't will also affect Bhutan. 

In today's newspapers a news item has 

appeared that Indians in Bhutan are living 

in constant fear. I come from a district 

bordering Bhutan. I know personally that 

our strained relationship with Nepal will 

affect the people doing petty business 

with Bhutan. They are now living in con- 

stant fear. Therefore, I urge upon Ihe 

Hon. Minister to follow a realistic policy 

instead of following a chicken-hearted 

policy. 

Both India and Nepal are members of 

the SAARC and it is imperative that the 

present deadlock between them is broken . 

as early as possible. It is better for both 

the countries. Move and counter-move of 

retaliatory nature will simply worsen any 

prospect of reconciliation. Of course, as 

reported in papers Nepal imports sophis- 

ticated arms from China. It has evovled 

a new system of work permit and Nepal 

is not awarding industrial permits tO the 

Indians. Probably that irritates the Hon. 

Minister. In spite of all these factors, this 

kind of pressure will not help to arrive 

at a solution that is urgently needed, 

lndia cannot afford to be censured by the 

adverse world opinion because Nepal is 

propagating that India has imposed an 

economic blockade. Since India is a big- 

ger country, naturally India should not 

behave that way. 

In Afghanistan, a full-scale war has 

been going on. According to reports two 

Divisions of Pakistan's Army with sophi- 

sticated arms from America are in Afgha- 

nistan. India is a neutral force. It can 

try to ease the situation by trying to mould 

the international opinion against the vio- 

lation of the Geneva Agreement. 
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One major concern to aur foreign poli- 

cy, is the relationship with Pakistan. We 

have got a love-hate relationship, with 

Pakistan. It is true that Kashmir is the 

bone of contention between the two coun- 

tries,, A dialogue between the two should 

start instead of worrying ahput the por- 

tion of nuclear bomb. There are people 

in both the countries having gpod will for 

the people living o
n
 the Other side oi the 

border. 

Lakhs of people have come from Bang- 

ladesh in the North-Eastern region of 

India. The people coming from Bangla- 

desh are" a burden on Assam especially. 

I think up till now there was a serious 

dialogue between the two countries. (Time 

be,'!) Sir, I will finish after two minutes. 

I want to know from the hon. Minister 

what attitude the Government is adopting 

regarding Chakma refugees and the. in- 

filtrators who have come into the entire 

North-Eastern  region  including  Assam. 

So far as our policy on Sri Lanka    is 

concerned, India's image has been badly 

damaged. Immature handling of Sri Lanka 

issue is rvident in every move. The Indo- 

Sri Lanka Accord has been a liability and 

a sort of  burden to all of us. Recently 

their   Prime     Minister  declared  that  the 

IPKF will be withdrawn from Sri Lanka 

but  1  do not know when.  Sir, I would 

lites to know from the hon. Minister, by 

sending our IPKF what India has achiev- 

ed.   It  simply   proved   counter-productive 

and we simply allowed some of our Pre 

cious soldiers to di  in Sri    Lanka. Sir, 

there is now constant friend or foe in the 

international   relationship   which  is   more 

so in today's world, I feel that a realistic 

and a rational approach should be adopt- 

ed in our foreign policy towards China, 

USA and Iran, China has not yet recog- 

nised Skkim as part of India. On the other 

hand, recently India has given many con- 

cessions  to  China     without getting any- 

thing in returns.   Finally, I  want to say 

that our policy will be successive only when 

you provide full security and protect our 

national interests to the fullest extent.   I 

also want to know from the hon. Minister 

what action    the Government proposes to 

take to ease the strained relationships with 

almost  all  the  neighbouring     countries. 

Thank ,you, Sir. 
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SHRi VISHWA BANDHU     GUPTA: 

What do you mean by BACHKANNA? 

.., (Interruptions)   . , , 

SHRI RAM AWADHESH SINGH:    I 
am not yielding, Sir. 

SHRi VISHWA BANDHU     GUPTA: 

May I request you to adhere to the issue? 
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SHRI V. GOPALSAMY; He is dwell- 

ing on a very sensitive and serious sub- 

ject. Kindly permit him to speak. 

SHRI S.     VIDUTHALAI    VIRUMBI 

(Tamil  Nadu):  Kindly  give     him some 

more  time. 

7  P.M. 

SHRl V. GOPALSAMY:    Because Sri 

Lanka is India's Vietnam. 



367 Diseussion vit the [RAJYA  SABHA] of the Min. of 368 
working External Affairs  

  



369 Discussion on the |28 APR.   1989] of the Min. of 37O 
working External Affairs 

The House then adjourned at 

ten minutes past seven of the 

clock till eleven of tbe clock on 

Tuesday, the 2nd May,  1989. 
 

 


